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Title: Introduction of the Marriages (Compulsory Registration and Prevention of Wasteful Expenditure) Bill, 2016.

oﬂn?ﬁiaﬁam(gcﬁa):m,ﬂwmﬁtgiﬂaﬁmﬁﬁﬂ%ammaﬂﬁmﬁmﬂaﬂmma@ﬁmmﬁ o1 3 argArotter ft RraEt @t
aiforaret dsfleszvr el 3z fars FARIE & dlrer Frer axgsl & gald @1 forarur @l den aciads W 33d eI el @1 Juda ool el e @ gFenfia
@l Bt smepfer dt s

HON. DEPUTY SPEAKER: The question is:

"That leave be granted to introduce a Bill to provide for the simple solemnisation of marriages by prohibiting extravagant and wasteful
expenditure and show of wealth on marriages; for the compulsory registration of all marriages solemnised in the country, and for
prevention of wastage of food items during marriage functions and for matters connected therewith or incidental thereto.”

The motion was adopted.
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